ZI TEM NO. 9 COURT NO. 4 SECTI ON XV
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).17402/2010

(From the judgenent and order dated 06/05/2010 in LPA No. 678/2010 in
SCA No. 10797/2009 of the H GH COURT OF GUIARAT AT AHMEDABAD)

M C. METAL(P) LTD. Petitioner(s)
VERSUS
DI STRI CT COLLECTOR , AHVEDABAD & ORS. Respondent (s)
(Wth appl n(s) for exenption fromfiling c/c of the inpugned Judgnent,
exenption fromfiling O T., prayer for interimrelief and office
report)
Dat e: 30/ 06/ 2010 This Petition was called on for hearing today.
CORAM :
HON BLE MR. JUSTICE R M LODHA
HON BLE MR JUSTI CE A. K. PATNAI K
( VACATI ON BENCH)
For Petitioner(s)
Ms. Anupam Srivastava, Adv.
Ms. Arti Singh, Adv.
For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

| ssue notice, returnable within six weeks.
In the meanwhil e, no paynent shall be nade by the
Labour Court to the worknen concer ned.

(N. S. K. Kanesh) (Shashi Bala Vij)
Court Master Court Master



